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Through E-Filing (E-mail: juilicial-ngtagov.in}
To,
The Registrar,
Principal Bench,
Hon ble National Green Tribunal,
Copernicus Marg, New Delhi

Sub: Regarding Joint Inspection Report in Compliance of order dated 30-08-2022 in
matter of Sakshi Gupta Vs State of U.P. in O.A. No.507/2022.

Sir,

In compliance of the direction passed by Hon'ble National Green Tribunal dated
30-08-2022 on matter mentioned above, the Joint Inspection report is hereby attached with
a request to put up before Hon’ble National Green Tribunal for kind perusal,

Your Sincerely

Enclosure: As Above.

(Vikas Mishra)
Regional officer
Copy To:
1. District Magistrate, Moradabad.
2. Shri Pradeep Mishra, Advocate for U.P. Pollution Control Board
3. CEO-7. U.P. Pollution Control Board, Lucknow
4. Chief Law Officer, U.P. Pollution Control Board, Lucknow

Regional Officer
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Covernment of India
HE&H, o9 Ud M| 3809 W97

Ministry of Micro, Small and Medium Enterprises

UDYAM REGISTRATION CERTIFICATE

=, WY ¥ oo T

UDYAM REGISTRATION NUMBER UDYAM-UP-59-0020905
NAME OF ENTERPRISE ASMETAL AND HERBAL
TYPE OF ENTERPRISE " MICRO ( Based on FY 2020-21 )

MAJOR ACTIVITY

SOCIAL CATIGHR:W GENERAL

Udyog Asdhaar
5N U N
NAME OF UNIT(S) *| Memorandum e

I |um|:mum A 5 Metal aod herbal

FlatDoor/Block | Putpar | Ameof

Premises/ | A s metal and herbal
N, saral Bublding |
Village/Town | Moradabad | Block | Moradabad
OFFICAL ADDRESS OF e e == =
ENTERPRISE Road/Street/Lane f_'::l"“ City | Moradsbad
UTTAR | e |
State PRADESH District | MORADABAD + Pin 244001
Mobile | 9410458284 | Email: | dhurmendrasingh 1968 @gmail.com
DATE OF INCORPORATION |
REGISTRATION OF ENTERPRISE e
DATE OF COMMENCEMENT OF
PRODUCTION/BUSINESS 30011199
SNo.| NIC 2 Digit | NIC 4 Digir NIC 5 Digit Activity
1 |2s- 2599 - 35994 - Manufacture of Manufacturing
Manufacture | Manulacture mictal bousehold articles
of fabricated | of other i UEETS,
NATIONAL INDUSTRY —y St m:mp-::?h: |
CLASSIFICATION COD E(S) products, metal | pans and other non-
except products electrical utensils, small
machinery n.e.c. |hud-qp¢r|md kitchen
and | applinnces and
equipment | ecessories)
DATE OF UDYAM REGISTRATION 13/09/2022

" In case of gradustion (upward/reverse) of stutus of un cuterprise, the benefit of the Government Schemes will be availed as per
the provisions of Notification No, $.0, ZUE) dated  26.06.2020 kssued by the M/o MSME,
Disclaimer; This is computer generaled statenent, no signature required. Printed from hiips:/udy amreyis

ration. govon & Date of printing:-
131092022

mm.ﬂwwm.msmwm_mjmwumﬂ Bapx 2
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7.35PM Print - Udyam Registration Certificate
For any assistance, you may contact:

1. District Industries Centre:  MORADABAD ( UTTAR PRADESH )

2. MSME-DFQ: AGRA { UTTAR PRADESH )

hitps fudyamregstration gowv.infUdyam_UserUdyam_PrintApplication aspx 214



Covernment of India

WITd "TEN "'E'“—

lT_-_'l: S T T
HEH, T8 U9 WG I8 ST s
Ministry of Micro, Small and Medium Enterprises

Udyam Registration Number - UDYAM-UP-59-0020905

oy

Name of Enterprise A S Metal and herb
Owner Name | SHRI DHARMENDRA SINGH PAN BOMPS9992]

Do you have GSTIN  Yes

Type of Enterprise MICRO
Type of Organisation Proprietary

Mobile No, 9410458284

Email Id dharmendrasingh 1 968@gmail.com Social Category General
Gender Male \bled(DIVY. NG) No
! : Date of
| I:;‘;::. 30/05/2020 ! Commencement of 30/01/1990
REpo  Production/Business
Bank Details
Bank Name IFS Code Bank Account Number
State Bank of India SBIN0005976 ' 37327345679
Employment Details
> Male - | _th;t = _: - ﬂther_ 'l‘utal_
6 0 0 6

Investment in Plant and Machinery OR Equipment (in Rs.)

| Exclusion of | I =
cost of
Pollution
Net Investment
Written Control,
[ | A in Plant and Total Expart Net |
I 'S.Nu._!ﬂ?;:inl E".t;:'m m [fm:l:t Machinery OR | Turnover Turnover | Turnover :.L::;E .:.1
| - | I wo Equipment|(A)-|  (A) B) | [(Arm)] T
| IR ® |
I Industrial | '
| Safety | | |
| . | ' Devices . l_ |

[600000.00/0.00  [606600.00 [No |IN:

202021 |Micro [1500000.001[1500000.00 [[0.00

Unit(s) Details
SN E:::“ Flat | Building Village/Town Block Road | City Pin State District
| |AS |house bazsr | patpatsarai | neem ki | moradabad | 244001 | UTTAR | MORADAB,
Metal | no. ganj pivau PRADESH
17 '

hma:wa.mmﬁmu.m.iWﬂwm_UwﬂMﬂm_memuum.m a4



T35 PM Print : Udyam Registration Certificate

Iun-d ke |

| herbal [ sapmne |
e —_ t — p— — — t

AS '

i Pat | Neem ki | |

Metl | et | pivmiks | Micadabnd | Moredabad :::ﬁ"“ Motadebad | 244001 'F””"‘R MORADAR.
sarai | samne . | RADESH

herbal |

Official address of Enterprise

Flat/Door/Block No. | Pat pat sarai ~ |[Name of Premises/ Building | A s metal and hecbal
\Village/Town || Moradabad [ Block | Moradabad
i Road/Street/Lane [;nt pat sarai I City :rh-!omdnbld N
State |UTTAR PRADESH | Distriet [MORADABAD , Pin : 244001
'Mobile 9410458284 [ Emai: | dharmendrasingh1 968 @gmail com
National Industry Classification Code(S)
SNo. | Nic 2 Digit |Nie 4 Digit | Nie 5 Digit T .. | Activity
25 - Munuficture of 12599 - 25994 - Manufacture of metal household articles
fabricated metal Manufacture of :
I | products, except other fabricated | (PIates, saucers, pots, ketiles, saucepans, frying pans Manufacturi
Miachieey and | ) produicts and other non-electrical utensils, small hand-operated
|
|

equipment

| B
| o
=

kitchen appliances and accessories)

Are you interested to get registered on Government e-Market {GeM) Yes
Portal

Are you interested to get registered on TReDS Portals(one or more) No
Are you interested to get registered on National Career Service(NCS) '

Portal

ot , MORADABAD ( UTTAR
District Industries Centre ' PRADESH )
MSME-DFO AGRA ( UTTAR PRADESH )
Date of Udyam Registration 13/09/2022

Date of Printing 13/09/2022

hitpe:fudyamregisiration, gav infUdyam_UserUdyam_PrinApphcation asps ; a4




Government of India
Form GST REG-06
[See Rule 10(1)]

Registration Certificate

Registration Number :09BQMPS9992J12)
1. |Legal Name DHARMENDRA SINGH
X Trade Name, If any A.S.hﬁi‘l‘ AL & HERBAL
3. Constitution of Business Proprietorship
4 | Addecssof Principal Placeof | P n;mu ganj opp. noem ki piyau pat pat sarai, Moradabad, !
5. Date of Liability
6. | Period of Validity From 21/11/2017 |To NA
¥ Type of Registration Regular
: 8. Paﬂicuﬂrs of Approving Authority ¥
Centre Goods and Services Tax Act, 2017
Signatura_::
Name Mahesh Kumar
Dcsignation Sup:finlz:n_c;l;;
Jurisdictional Office UP1036
9. Date of issue of Certificate 21/11/2017
210 The registration certficate is required o be promineatly displayed atall places of business in the Srarc



Page 1 of |
Pashchimanchal Vidyut Vitran Nigam Limited
' ] 5 (Regd. Office Shakti Bhawan) _
§% = EUDSD 5 MORADABAD, UP, EUDD 1T
§ . MORADABAD, UP
i D L Printed Date:
£ | | 14/09/2022
|
o Payment Receipt
i & [Receipt No. [835981688809  [Counter No. [12042202
Eﬂlmim 14/09/2022 ° ounter Counter For EUDD-II MORADABAD-
'; 5 ame:
i \ ‘Accama No. [8359816000 ““"’I i [785903741
b= = Eonmnmr HARMENDRA ﬁo ALBEL SINGHPAT PAT SARAI
-' ame INGH — ORADABAD , MORADABAD 0502-67819
F Amount: 17740.00

Total Amount Received: 17740.00

[Received Amount : Seventeen Thousand Seven Hundred Fourty Rupees And Zero Paisa ﬂnl!
{ \ Payment Taken By:
. KAMESHS : user

Receipt Printed By: -
KAMESHS : user Rt e




| qRd g9 i fifee

Fatey TEwEAE LOHAN O e (W TR = IE)
qoA 09 & o, T S UeEE—244001 BHARAT SANCHAR NIGAM LIMTED
Plg. section ’ (A Govt of India Enterprises)

0/0 Ganaral Manager Telecom District Moradabad
Main Telephone Exchange Building Civil Lines
Moradaoad-244001

Phone No. -2411424 Fgx No. -2425312

THE: q.9.8. /0. o/ dwaeiey wEe /Ay $iaad/2015.16 /  Rsig: 03.03.2016
maﬁﬂ%ﬁmﬁqﬁwgﬁaﬂmmﬁmmmﬁm
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I AN e ¢ 5 waw w@rll s seRe Rie g3 W@ iwa Rie wteeen veve
wy M B Ay @ wEA qUEETE @ Saa afeseEr e e ol |
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Item No.O7 (Court No. 2)

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH

(By Videa Conferencing)
Original Application Ne. 507 /2022

Sakshi Gupta ...Applicant

Versus

State of U.P Respondent

Date of hearing: 30.08.2022 22

CORAM: HON'BLE MR, JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER
HON'BLE DR. AFROZ AHMAD, EXPERT MEMBER

Application is registered based on a Letter Petition received by Email.

ORDER

1 Ms Sakshi Gupta, resident of Jato Wall Gali, Near Shiv Mandir, Pat
Pat Saral, Moradabad, Uttar Pradesh has sent the present letter petition,
which is treated and registered as original application, complaining that an

illegal utensil ra::tug js being operated by her neighbour in residential area
of Jﬂ_wali Gali. Near Shiv mandir, Pat Pat Ssarai, Moradabad, Uttar

Pradesh causing lot of noise and air pollution as big machinery is used in

the processing which also emits smoke, Apart from this, the project
———

proponent has established two mobile towers on his terrace which emits lot

of radiations. Many overloaded vehicles ply in the area which have damaged

the road and also caused damage to the environment posing serious health

hazards to local residents,

2 This Tribunal is empowered to suo moto take cognizance of the cases
involving questions relating to environment arising out of the implementation

of enactments specified in First Schedule of the National Green Tribunal Act,

2010 as held by Hon'ble Supreme Court in Municipal Corporation of

Greater Mumbai V/s. Ankita Sinha and vthers 2021 SSC Online SC 897.
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This Tribunal can also take cognizance of such cases on the basis of letter

petitions in accordance with settled principles of law governing Public Interest
Litigation.

3. Prima facie, the allegations made in the application raise questions
relating to environment arising out of the implementation of the enactments
specified in Schedule [ to the National Green Tribunal Act, 2010, In view of

the allegations made in the application, we consider it appropriate that 4
———
Joint Committee be constituted to verify the factual position. Accardingly,

L)
we constitute a Joint Committes comprising of representative of Director,

Department of Industries, State of Uttar Pradesh. State PCB, Commissioner
—

——

Municipal Corporation, Moradabad and District Magistrate, Moradabad and

direct the same to meet within two weeks, undertake visits 10 the site, loak

into the grievances of the applicant, associate the applicant and
representative of the concerned pmjl.:ct proponent, verify the [actual position
and submit its report within one month br;,r‘ c-mail at judicial-
ngt@gov.in preferably in the form of searchable PDF/OCR Supported PDF

and not in the form of Image PDF. The State PCB will be the nodal agency for

coordination and compliance.

4 In case the Joint Committee observes any wviclution of consent

conditions/environmental norms, then it shall forward o copy of 118 report
to:-
() the Project Proponent to enahle him to comply with the

recommendations in the report of the Joint Committee or file

.objections against the abservations/recommendations contained in
the same and file his response before this Tribunal as desired within
one month from the date of receipt of a copy of the report of the Joint
- Committee; and .
{ii} the Director, Department of Industries, étme of Uttar Pradesh,

State PCB, Commissioner, Municipal Corporation, Moradabad and
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District Magistrate, Moradabad to enable them to take appropriate

remedial action by giving notice to/hearing the project proponent ancd
T — ——
following due process of law in accordance with Statutory provisions

mandating them to take remedial action for prtventim& control and

abatement of environmental pollution/degradation and protection and

improvement of environment and they shall submit their action taken

reports scEaratcEy within ane maonth from the date of receipt of a copy

af the report of the Joint Commitice.
The report be submitted within one month by e-mail at

judicial-ngtiigov.in preferably in the [n;-m of searchable PDF/OCR

Supported PDF and not in the form of Image PDF.
o List lor further consideration on 16.12.2022,
———
G, A copy of this order, along with a4 copy of the application and

documents attached with the "same, e Torwarded to the Director,

Department of Industries, State of Uttar Pradesh, State PCB, Commissioner,
Municipal Corporation, Uttar Pradesh and District Magistrate, Moradabad by

e-mail for compliance.

Arun Kumar Tyagi, JM

Dr.Afroz Ahmad, EM

August 30, 2022
AG



area.

_From : Registrar General <rg.ngt@nic.in>

' Subject : Fwd: Complaint against air pollution and
establishment of factory in a residential area.

To : Public Grievance <publicgrievance-ngt@gov.in>

__.-.____. B 7 o
mmnuay April 25, maaaﬂm

Mon, Apr 25, 2022 03:43 PM

- T.ﬂ-l‘i

Subject: Complaint against air pollution and a:tnblluhmunt of factory in a ‘residential area,

Good afterncon sir/mam. Myself Sakshi Gupta and
I'm a resident of jato wall gali,near shiv mandir, Pat
Pat sarai,Moradabad, UttarPradesh(244001). I'm here
to complain against my neighbour who have a factory
of utensil making beside our house. Because of this
factory, there is a lot of noise pollution around us as
many big machinery are used in the processing. Not
only noise pollution,they also emit a lot of smoke
which leads to air pollution. Apart from that, they
also established 2 towers on their terrace,which
releases a lot of radiation.

Due to this, large vehicles often comes in our
locality,which cause inconvenience to us. The Road in
front of my house is not that wide and when large
vehicle like small pickup trucks comes, it blocks the
entire road. They also damaged the Road in front of
our house as the vehicles are heavily averloaded and
broke our Road many times. The envirpnment around
the house is also not good as many labourers wander
and causes inconvenience to the females passing-by.
There are a lot of problems and we often compiaint
to the municipality and authorities but they never
listen nor taken any action.

Please we request you to atheist check the situation
and take some action as no one listening nor anyone
15 coming to help is. Please help us we can't shift
anywhere and its becoming difficult to live here.

I hope you consider my.request and take action

immediately. We are eagerly waiting for your reply.
Thank you
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3 Fwd: Complaint against air pollution an blishment of factory in a residential

110 AN

From : Registrar General <rg.ngt@nic.in> Mon, Apr 25, 2022 03:45 PM
Subject : Fwd: Complaint against air pollution and
establishment of factory in a residential area
To : Public Grievance <publicgrievance-ngt@gov.in>

¥ PG Ceems Cmailes to DQJ'":

From: sudeepguptaB89@gmail.com _ '13_315-”?"‘":" q Warhh 4
To: "Registrar General” <rg.ngt@nic.in> Wi‘ Plrede. gl

- Sent: Monday, April 25, 2022 3:17:29 PM P"E"T o ' o\

- ]

Subject: Complaint against air pollution and establishment of factory in a residential area

Good afterncon sir/mam. Myself Sudeep Kumar
Gupta and I'm a resident of jato wali gali,near shiv
mandir, Pat Pat saral,Moradabad, Uttarakhand
Pradesh(244001). I'm here to complain against my
neighbour who have a fattory of utensil making
beside our house. Because of this factory, there is a
lot of noise poliution around us as many big
machinery are used in the processing. Not only noise
pollution,they also emit a lot of smoke which leads to
air pollution. Apart from that, they also established 2
towers on their terrace,which releases a lot of
radiation,
Due to this, large vehicles often comes in our

* locality,which cause inconvenience to us, The Road in
front of my house is not that wide and when large
vehicle like small pickup trucks comes, it blocks the
entire road. They also damaged the Road in front of
our house as the vehicles are heavily overioaded and
broke our Road many times. The environment around
the house Is also not good as many labourers wander
and causes inconvenience to the females passing-by.
There are a lot of problems and we often complaint
to the municipality and authorities but they never
listen nor taken any action.
Please we request you to atheist check the situation
and take some action as no one listening nor anyone
I5 coming to help is, Please help us we can't shift
anywhere and its becoming difficult to live here.
I hope you consider my request and take action

immediately. We are eagerly waiting for your reply,
" Thank you
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